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(c) and (d). The company was eli-
gible to establish production of Cati- 
lan Capsules as per the then prevail-
ing diversification policy. They were 
required to obtain a C.O.B. licence 
therefor cu account of further revi-
sion of the policy in July} 1970 envi-
saging that where direct/indirect im-
port of raw materials is involved in 
the manufacture of items whose pro-
duction had been established under 
earlier policy of diversification, a 
C.O.B. Licence would have to be ob-
tained.

M /s. Hoechst have also been gran-
ted a COB licence in respect of two 
other items viz., Vitahext and Hosta 
Cortin ‘H’ 10 ml. after verifying that 
they had established manufacture of 
these items without violation of the 
policy prevailing at that time.

In respect of two items viz., Hosta- 
cycline Syrup and Tetanus Antitoxin, 
Government took the view that pro-
duction established was not accord-
ing to policy and their application 
was rejected.
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